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-lay on the Table a copy each of Noti-
fication Nos. 62/81-Central Excise t<.r 
73/81-Central Excises [GSR 192 (E 
to 203 (E)] (Hindi and English ver-
sions) published in Gazette uf Indin 
dated the 25th March, 1981 together 
with an explanatory memoranduIT .. re-
garding introduction of certain mo<l1-
fications in the excise duty exemption 
schem for specified Hems manUIac:-
tured by small scale manufacturers, 
issued under the Central Excise Rules;-
1944. [Placed in Library. See No. 
LT-2194j81] . 

18.01 hrs. 

HALF-AN-HOUR DISCUSSION 

SPECIAL ATTENTION FOR DRINKING 

WATER DURING SIXTH PLAN 
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MR. DEPUTY-SPEAKER: Please 
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(Interruptions) • .. 

MR. DEPUTY-SPEAKER: I am 
not permitting you. Your name is not 
here. Nor will I permit anybody. 

(Interruptions) •• 

SHRI JANARDHANA POOJARY 
(Mangalore): The most heart-brf:ak-
ing feature of the problem is that 
out of 5.76 lakh villages in the 
country, only 66,000 have been pro-
vided with safe drinking water SO 

far. Further, during the last 30 years 
only Rs. 900 crores have been spent 
on the rural water supply scheme. 
Even ther e the entire amount has not 
been fully utilized in some of the 
States. These figures clearly show 
the gravity of the situation. They 
also make us come to the conclusion 
that there is an urgent need to tackle 
this problem on a war footing. 

Since Government are aware of tlds 
situation, they have to come forward 
with certain programmes. Kindly 
consider the situation prevailing in 
the rural and urban areas. If you 
go to the slums in the urban areas, 
yOu will notice that the people there, 
particularly the weaker s ct ns~ 

drink polluted water, which is unfit 
for human consumption. This is the 
fate of the slum-dwellers in the 
cities. There is frequent break out of 
gastro-intestmal and other diseases 
due to the contamination of the pipe-
water in the urban areas. Taking 
into consideration all these aspects, 
what steps have been taken by the 
Government to solve this problem in 
this decade. 

Here I would draw attention ~  the 
fact that 1981-90 has been declared 
by the World Health Organisation as 
the International Safe Water Supply 
and Sanitation Decade. What are the 
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steps taken to tackle the problem of 
drinking water on a war footing? Is 
it a fact that a National Perspective 
Plan far water resources deve]op-
ment, involving Rs. 50,000 crores, 
ihave been adopted? If so, what is 
the follow UP action? Is ita fact 
that there is a proposal to' spend 
Rs. 11,000 crores on drinking water 
supply and sanitation during the 
decade 1981-90? If so, do Govern-
ment propose to enact Ie islation 
arming themselves with powers t~ 
set up a ~t nal Water Manage-
ment Board? When will it be in-
troduced in Parliament? Has the 
assistance of the World Health Or-
ganisation been sought? 

Confining to my state, out of the 
19 districts, 15 have been declared as 
drought-affected areas. It has been 
stated by experts that super-powers 
have been developing a system called 

~~ r l~ al weapon, to create 
artlficlal cyclones and artificial 
droughts in order to inflict economic 
loss to the targeted country. Do 
Government propose to investiga te 
thoroughly this aspect? 

So far as Karnataka is concerned, 
what amount has been earmarked 
for the drought-affected areas and 
how many villages have been identi-
fied as problem villages. I hope the 
Minister will answer these questions. 

SHRI AJIT KUMAR SAHA (Vish-
nupur) : Sir, in view of the rnter-
national Water Supply and Sanitation 
Decade Rs. 13 crores have been allo-
cated far this purpose, and the Cen-
tral Government asked all the State 
Governments to submit their plans 
regarding the drinking water supply. 
Last week there was a meeting of the 
Public Health Engineeing in New 
Delhi and all the State Government 
Public Health engineers came r~ 
and they submitted their plans. Those 
who came from West Bengal also 
su~ tt  four schemes regarding 
thl water supply. (Interruptions). 
Out of these four schemes, two are 
for Raniganj coal field area, <me for 

Raghunathpur in Purulia backward 
district of West Bengal and one for 
Haldia. They had submitted these 
four schemes. But my' information is 
that these schemes which were sub-
mitted were not sanctioned by the 
Central Government. May I know 
from the han. Minister the reaSOn fer 
not sanctioning these four schemes? 
You know the Raniganj coalfield 
area where thousands and lakhs of 
workers are employed and you also 
know their conditions. In Hagh"';i 
natlhpur in Purulia, which is a back-
ward ditstrict in West Bengal, and 
also in Haldia, chemical industries 
are coming up and the West Bengal 
Government submitted these schemes. 
But these are not' sanctioned. May I 
know the cause for not sanctioning 
these schemes? I request the han. 
Minister to look into this matter and 
sanctioned these scheme early. 

Another point is, I want to know 
how much money has Deen allotted 
to the State of West Bengal for the 
supply of drinking water. You know 
about the sinking of tubewells. 
Sometimes these tubewells go out of 
order and they require constant re-
pair and, Sir ~  State Government 
have not so much of money for re-
pairing and re-sinking of these tube-
wells. Where water is not available, 
they require re-sinking. For that 
purpose funds are not available with 
~  State Government ana you Jr..now, 
m one block area there are so many 
types of tubewells and if one has 
gone out of order in one place, after 
some three or four days again in 
another village another tubewell has 
gone out of order. In this way so 
many tubewells have gone out of 
order and only one or two persons 
are there for repairing all these tube-
wells. So, I request the han. Minister 
to look into this matter also and if he 
considers this, some village people 
who are educated and are not getting 
jobs may be employed in t,his on-
nection for re-sinking and repairing 
tubewells. 

'liW ~ ~ ~  : ann ~ 
~ ~ ~  ;f ~~ ~ tIT, 
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MR. DEPUTY -SPEAKER: Shri 
Munkunda MandaI. 

He is going to put one question 
and his question will be as short as 
he is. 

SHRI MUKUNDA MANDAL (Ma-
thurapur) : I will ask very short 
question. 

After thirty-three years of in-
depend nee, we have to raise the 
question of water. The question of 
water is very important. Water is 
another name of life. 

~ COT ~ ;mr ~ (" 

In I 'Bengali, it is jol hi jiwon. This 
Government is denying that very life 
to the. people. 

According to the Report Of the 
Ministry of Works and Housing, it is 
not a problem in the rural areas 
alone. The problem is prevailing in 
th urban eas a o. In the n port 
it is stated that in the urban areas 
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83' per cent of the population has 
been covered with drinking water. 
Again, it is stat~  that the ct,uantity 
supplied is not adequate 1n. th.e 
majority of places. Further, 1t IS 
stated that in the rural areas, there 
are problem villages. As to hO:' 
many problem villages are there, m 
the Report it is stated that at the 
begmnin.g of the Sixth Plan, there 
are about 1,00,580 problem villages in 
the .country which are still to be 
provided with safe drinking water 
supply. 

I want to know whether this Gov-
ernmen t is taking steps in respect of 
these problem villages to provide 
them with pure drinking water. The 
people of the country are denie:I 
food, clothing and everyday neceSSl-
ties. We demand that aU necessary 
and essential articles should be sup-
plied to them through fair price 
shops. That is denied to them. How-
ever, at least drinking water should 
be provided to ~ citizens of the 
country. 

In the hilly regions, in the plain 
regions, in the desert areas, every-
where there is a problem of drink-
ing w'ater. The hon. lady member 
was saying that in Rajasthan, there 
is a problem of r n ~  wat~~  . In 
the tribal, areas, there 1S no drmkmg 
water available. This is the posit jon. 

In view of this, I would like to ask 
the hon. Minister as to how many 

drinking water and how many people 
will be denied drinking wat~r faci-
lities? What is the Statewise alloca-
tion of funds in the Sixth Plan for the 
urban and rural water supply 
throughout the country? 

Last but not the least question. is, 
how many rig machines have been 
supplied to the West Bengal Govern-
ment up to date and how .many of 
them are functioning to date and also 
how many rig machines were asked 
for by the West Bengal Government 
from the Government of India. 

These are the concrete questions 1 
have asked and, I Ibope, the hon. 
Minister will be kind enough to reply 
to all these questions. 

SHRI BHISHMA NARAIN SINGH: 
Sir, I have already expressed my 
views on the efforts made by the 
State Governments and the Central 
Government in the Sixth Five Year 
Plan. 

I would like to give the figures of 
allocation of the amounts for the 
purpose Of provlSIOn of drinking 
water. Some of the Hon. Members 
have already talk d about sanitation. 
You can youself clearly know the 
progress made from the figures which 
I am placing before you. 

Government has always been try-
ing its best to increase the outlay 
for the provision -6f drinking water 
and sanitation. 

villages have been provided with The comparative figures for the 
drinking water, to how many people Sixth and the Fifth Five Year Plans 
and what is the percentage of rw'al in regard to the allocation made for 
people having drinking water. --provision of water supply and san i-
Secondly, I want to know how many tation are as follows: 
villages are yet to be provided with 
drinking water and also the number 
of people to be covered in those vil-
lages. How many villages will be 
covered during the Sixth Plan aad 
the total population covered in these 
villag s. When and how the villages 
that are not covered during the 
Sixth l'l n, h ving no drinking water 
f ciliti s, will be provided with 

The amount provided in the Sixth 
Plan fOr drinking water and sani-
tation is Rs. 3,922.02 crores as against 
Rs. 1030.68 crores in the Fifth Plan. 

You can very well imagine how 
mUClh Government is concerned about 
this problem and how much Gov-
ernm nt is committed to solve the 
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problem of drinking water in the 
country. 

You will appreciate the fact that it 
is very difficult to give accurate 
figures of the allocations made in the 
Sixth Five Year Plan for solvjng the 
problem Of drinking water in all the 
areas of the country. 

But. I will give reply to your 
general question. First of all, I 

I would reply to Mr. Poojariji. I can 
give the figure for Karnataka. Kar-
nataka's total allocation in the Sixth 
Five Year Plan for water supply and 
sanitation is Rs. 132.00 crores. Of 
t s~ Rs. 19 crores is allocated only 
for the problem villages in Kar-
nataka. This is an exclusive pro-
vision. 

Similarly, for West Bengal, the 
total allocation in the Sixth Five 
Year Plan for water supply and 
sanitation is Rs. 103.00 crol'E'S of 
which fOr drinking water in prob-
lem villages, the provision is Rs. 48.00 
crores. 

These are the figures for Karnataka 
and West Bengal. 

GMGIPND-M-93 L S-2-86-81--89O. 

(HilHDis.) 

About rigs and other things, I can-
not give you immediately these 
figures. They are not available with 
me. 'Dherefore, r canot give you the 
information in this regard. (Inter-
Tuptions.) 

You asked about Barmer and 
Jaiselmer which were visited bY our 
Hon. Prime Minister. I think that 
there cannot be two opinions about 
what you said. But, if Barmer and 
J aiselmer are the worst-affected, I 
expect that the State Government 
would definitely give you priority. 
I have already told yOU that these 
two subjects, the drinking water 
problem and the housing, both of 
them are State subjects. We only 
supplement their efforts, if th y want 
it. As yOU say those areas are the 
worst-affected areas and, therefore, 
Hon. Prime Minister also visited the 
areas. 'l'herelore, State Government 
must be paying serious attention to 
this problem. 

18.54 hrs. 

The Lok Sabha then adjourned till 
Eleven of the Clock on Thursday, 
March 26, 1ge1/Chaitra 5, 1903 (Saka) 


